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(ix) Need to open an agricaltural College
at Sitapur.
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(x) Need for issuing a Commemorative
stamp in memory of Shri Chandra Shekhar
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RAILWAY BUDGET 1984-85—
GENERAL DISCUSSION—CONTD

MR. CHAIRMAN : Now, we will take-
up the discussion on the Railway Budget.
Prof. Saifuddin Soz was on his legs
yesterday. He may now contioue. But before
that I would like to inform the House that
at 5.30 PM the Minister would reply to the
debate. I would therefore request the hon.
Members to be brief. Now, Prof. Soz may
please continue,

[

PROF. SAIFUDDIN SOZ (Baramulla) :
Sir, as I was submittsd yesterday Railways
carry a tremendous importance, not only as
the second largest railway line in the world
but the largest single industry in this country
which employs nearly 1.5 million pcople.
Therefore. this importance necessities the
hon. Railway Minister to rise to the
occasions, offer facilities to the people of
India as they require. A very good point
was raised by Prof. Madhu Dandavate in
suggesting that Railways should have more



